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central Acriyi.INI strati we tribunal
Principal Bench, New Delhi

O.A. No.447/1 986

Nsu Delhi; This the 11th Day of April 1994

Hop 'ble Shri _N_. Pharamadan. [^ember(3)

Hoil* ble Shri P»T. ThJ.r^BnjgafviemberfA)

1) Shri Gobind Menghani
Engg. Asstt to Supdtending Surusyor of lJorks(E;
Oept of Telecora^: Dewika Touers(13th Floor) Nehru Place

- Neirr DB'l"hii " " • —•- v--

2) Shri N.L. Khanna.
Asst Engineer(E) Postal Elect Sub OivisioRj
Dak Tar Bhuauan
New Delhi,

^ By Advocate Shri Ka L Bhandula
Mersus

throu^hTs^otary, .Ministry of CofKnunications, •
S^Sh* -Sanchar Bhauan, New-Delhi, .

2. PJcnher ( Personnel),
Telscommunications Board-Departfuent of Telecommunieations,
Sanchar Bhauah, .N, Delhi.

3. Deputy Director Genural (T).
Doptt. of Tclecof.inunications,
Sanchar Bhauan,Neu Delhi.

Sh. U.K. Dogra.
Asstt. Director.,
C/D Director gilding Soisnces,
rt.L.T.T. C. Ghaziabod ( Uip)
Sh, S.K. Virmani,

Surveyor of Uorks(Elect)
Deptt''̂ n^^?J?"'̂ ^"® SurVc;/or of Uorks<£loct)
DeS^r ? ^°^®^f«.munications, , , . ^
fi wJ ^ ^ ^5th floor)6» Nuhru Place, Ncu Delhi,

6. Sh. K,K, 3ipdal,
Assistant Engineer (Eloct),
Telocom Elcct. Sub Division,Kiduai Bhauan, Janpath, New Delhi.

8. Shri Pradecp Nettur,
Asstt. Enginear (Elect),
Telocom El.ct, Sub Division,

, Dr. henon Road, Calicut (Kerala)
Be Shri K.P, Ramanandan,

Asstt. Surveyor of Uorks (Elect)
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9. S.S. Dumbharo,
Assistant Ehgineur ^El2Ct;.
Tolocom Eloct. Sub Uvisionjl,
Sion P.O. Blclg, 4th floor,
Bomb ay-22

10. Sh. R.»i. 3ain, .
Assistant Engineer vE^lect;
Tolecom Elact.-Sub Div . rfrinnr')
Uorli Tolephono Exchango Blcig,(3rd (ffloo )
Bombay

11. Sh, TVR^ .:Vi.shijanathan, , ;•
^.^s si st^nt l5uTVcytJT f-y&Bk«(E
o/o SupGrlntonding bur\/:)yor of Uo;r}<s\Elpct^^
Dovika ToworaC 15th floor), ^
Nehru Placo, "cu Oalhi.

12. Sh. C.S. DunejQ, /rinr^f)Assistant SuxvQVor of orksUloct;,
DJuika Touors ( I5th floor;
Nohru Place, Ncu Delhi.

13. Sh. Sunder Pali
Assistant suruoyor of UorksCElect',
Tolocom ^lect. Circle,
A 7, 8 & 9...» Samrat Bhnuan,

• Ranjit Nagar, Neu Delhi.

14. Sh. S.e. Gupta,
assistant Surveyor of Uorks Elect

Telecom Elect. Circle,
7, B & 9, Samjqat Bhauan,

Ranjit Nagar, Neu Oelhi.

15. Sh. N. K. Dhillon,
Assistant Surveyor of Uorks Ul-ct ,
o/o Superintending Surveyor of Works {t)
Dovika TouersC floor),
IMehru Placo, Neu L^lhiv

16. Sh. Radhey Mohan,
Assistant Surveyor of {Dorks ^Elect),
o/o Superintending Surveyor of Uorks^E)
Devika Touers ( 15th floor),

ehru Place, N. Delhi.
)
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Sh. D. Ramachaf>dra iRao»
Assistant Engineer (Elect)
Telecon-. Elect. Sub Division,
11r5-411, Reddy Hills,
Hyderabad ( A.P)

18, 5h. Sudheendran,
Assistant, Surveyor of Uorks (ElectJ,

^ '̂iJeCQm-E^Lect# Circle,
Road, ; '' ' - . - - —.— -• irW:—-

. :i|fladras-;;6PQ0iD5 . . •

19, Sh. Godhan Prakash, • -
Assist'nat Surveyor of Works .(Elept)^
Telecom Elect. Circle, Hazrat Garij,
Lucknou(U.p)

20, Sh. PI. Arulmani, •
Assistnat Engineer (Elact),
Tele'com Elect .• Sub Division,
Uglmiki Streetj; -i ^ \
Subramaniapuram, Salern ( Tamil Nadu^

21». Sh, Ram dhar Stiarma,
Assistant Surveyor of "Uorks (Elect; ,
Telecom Tlect.Cirble,
.P-36,.C.R. Avenue, Yaga Yog Bhauan,

. Calcutta-700012,

22. Sh. -£.R.. Palanimuthu, y.
Assistant Engineer (Elect),
CTO Compound f • . '

Thallakulam, r'ladurqi--625002.

23. Sh. Saumya Mitra,
Assistant Surveyor of Uorks
P-36, Chit-ranjah-Avenue,
YogaYog St^auanV•
li:alcutta-7D00012.• •/- .. .

(e:).

24.'Sh. li. Rajs Ram, •
Assistnat Surveyor of Udrks (Elect),

Telecom Elect. Circle,, . .
160 Creams Road, Madras

25. S h••K .D. S au^i,
Assistajit Survoyor of Uorks ^Elect),
. Postal'.Elect. CiTcle^; • • ^

35, VisHijakurij Colony, ..
Baiiakaka Road, ;
Ahm.edab ad~38b028.

26. Shrif^quir Cband,; ^ .
assistant Engineer (Elect) ^ .
Telecom. Elect.Sub Division UI, \
Laxmi Nagar Teleephorie Exchange Bldg, (TcmporaTy
Shed on Ground ..Floor), •
Delhi 110092.
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By Advocate Shri Madhav Panikkar
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Hon'ble Shri fj. Oharamadan, P!ember(3)

1. This is an old matter pending for a long

time. The limited grieuance of the applicants,

uhc are at present working as Asst EnginesrsCE)

under the l^inistry of Communications, Dept of

Telecommunications is that their seniority

from Nou 1977 taking into account the adhoc

ssruicB has not been accepted by the Department

in spite of the decisions of CAT settling

the claim for counting ad hoc service along uith

the regular serv/ice. In the original application

the applicants ha\/a challenged Annexure I and II,
1

^ the provisional seniority lists issued Sn the

year3ig86 and 1 987. Durigg^ the pendency of this •

original application the Department issued a

final seniority -list uids office memorandum

, dated 3.2«93 indicating that the: department

\ had followed the direction of the Calcutta Central

ftdministratiue Tribunal's ordar in TA, No.20/87

dated 30.3.1D91. The applicants uere at serial

No.83 a^n.d 84 in the list. They have been given

a dsamed date of regular promotion frcxn 18.12.78 .

According to the applicants this date is incorrect

and they are entitled to count their seniority

f^om Oct 1977 taking into account the adhoc or
/_from

atleast/^he date of their juniors who uere given
pronotion,. They also submitted that the interse

seniority between the applicants and their juniors

similarly situated was not correctly fixed and it

requires rs-corisideration. Considering the

contentions in the original application ue are of

the opinion that the applicants' case require

consideration by the. - competent authority uith an

open ffiind uninfluenced by the statements in the reply *

filed by the respondents.

^ Having heard the learned counsels on both sides

uje are satisfied that the only relief .... s/_
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that can bs granted to the applicants is to give
them an opportunity to'place their grieuancss

before the respondents with all the materials

and docuiiients in support of their claim.

3. iJa are of the opinion that the original

application can bs disposed of with a direction

to the applicai^ts tc fils a detailed reprassntation

either jointly or indiuidually before the first

respondent and raise their contention for getting
seniority from Dct 1977 and also settling their •

interse seniority uis « vis their Juniors. This

shall be dons uithin a period of 3 weeks of the

date of receipt of the copy of the judg'eraent.

Us further direct the first respondent to

dispose this representation uithin 3-months'

from the date of receipt of ti^ representation

as indicated above in a fair and sympathetic

manner . This OA is disposed of on the above

lines. Mo costs, ' ' -

(N.BHAHA^An)
* ' n,efnber(3)

LCP


